
Annex 9 
 

Name of the bank:- 
 

Proposals for closure of branches  
 
 

 
Sr. 
No. 

Name 
of 
branch 
to be 
closed 
(centre 
/ place) 

Population 
category 
of the 
branch 

District  State Name of 
the other 
Bank’s 
branch at 
the 
centre  

Reasons 
for 
Closure  

Particular
s of DCC 
# approval  

Remarks 

         
         
 
  

• DCC approval is also required to be obtained for semi urban branches 
assigned responsibility under Government sponsored programme 

 
 
 
# copy of minutes of the  DLCC/DCC approval , specifically mentioning reasons 
for closure  of the branch, should be enclosed. 
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	15.  Merger of branches
	16.  Closure of branches 
	Form of application for permission to open a new place of business or change the location (otherwise than within the same city, town or village) of the existing place of business under Section 23 of the Banking Regulation Act, 1949 - Banking Regulation (Companies) Rules 1949 Rule 12 Form VI

	 Annex 12
	(v) Third party advertisement on the ATM screens/Network, such as display of products of other manufacturers /dealers /vendors is not permitted.  However, there is no objection to banks utilizing the ATM screens for displaying their own products.
	Annex 13
	  
	Appendix
	List of Circulars consolidated by the Master Circular



